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(d) and (e) There is no definite report to suggest that there is any imminent

threat to the internal security of the country due to illegal weapons.
Funds allocated under BADP

4565. SHRI JAGAT PRAKASH NADDA: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government is allocating funds under Border Arca Development
Programme (BADP);

(b) if so, to how many States this fund has been allocated, the details
thereof;

(¢) how much funds have been allocated in the last three years, the details
thereof, State-wise;

(d) what programmes of development have been undertaken by the
respective States, the details thereof, State-wise;

(¢) how much funds the States have allocated to the districts, the details
thereof, district-wise; and

() whether Jammu and Kashmir has been allocated the fund, if so, the
details for the last three years and the district-wise money spent by the Jammu
and Kashmir Government?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) to (f) Yes Sir, Government of India
has been implementing the Border Area Development Programme (BADP) through
the State Governments as a part of a comprehensive approach to Border
Management in the border blocks of the following 17 border States touching the
iternational land border. State Government, including Jammu and Kashmir, have
been provided funds during the last three years as detailed below:

Name of the State Funds released during the year (Rs. in Lakh)
2010-11 2011-12 2012-13

1 2 3 4

Arunachal Pradesh 6690.50 15433.00 1245135

Assam 4800.00 1980.08 103274
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1 2 3 4

Bihar 3196.28 5577.00 6664.00
Gujarat 2840.00 36016.82 4505.00
Himachal Pradesh 1280.00 2000.00 2320.00
Jammu and Kashmir 1070000 12462.40 13394,00
Manipur 1843.00 2000.00 192948
Meghalya 2202.00 3140.00 2989.25
Mizoram 2930.00 3839.73 4017.00
Nagaland 2500.00 2015.00 2000.00
Punjab 2225.00 3292.00 4069.88
Rajasthan 8696.00 11509.00 13973.00
Sikkim 2000.00 2085.00 2000.00
Tripura 3579.00 9635.00 482500
Uttar Pradesh 3365.57 4876.00 4982.00
Uttarakhand 2461.00 3298.00 3365.00
West Bengal 7791.65 13563.04 14482.30
ToraL 69100.00 100322.00 99000.00

State Government undertake developmental activities under this programme in

various sectors namely: (i) Roads (ii) Education (iii) Social Infrastructure

(iv) Agriculture and allied sectors (v) Health (vi) Power (vii) scheme suggested by

Border Guarding Forces. Formulation and approval of the Annual Action Plan of

the BADP is the primary responsibility of the State Governments.

Allocation of funds to the border districts under BADP is made by the State

Governments and District-wise allocation of funds are not maintained centrally.

Protection to industries in naxal affected areas

4566. SHRI PARIMAL NATHWANI: Will the Minister of HOME AFFAIRS be

pleased to state:



